
(B""I"" ] 

i remember faces: 1 remember names: 
and I know wbat I h&ve done. 

(lllltrruptions) 

SHRIMATI JAYANTI PATNAIK: 
Sir, the infra-structural development in 
tribal Areas is a very important aspect of 
tbe poverty-alleviation proaramme. What 
steps are takeD by the Government of India 
to improve tIlis facility whb the ceotral 
assistance ? 

DR. RAJENDRA KUMARI BAJPAI: 
The Tribal Sub-Plan bas been prepared to 
do work uDder tbe tribal areas so that tbe 
economic problems of the tribals can be 
improved. Tbe problems of tribal develop-
ment bave been divided into vario\ls parts. 
Wbere the tribal population is concentrated, 
tbere, the TO (Tribal Development) Block 
is carved out. The other one is MAD A 
(Modified Area Development Approach). 
ABd the third IS the scattered area wooe 
'be tribal population is scattered. U,oder 
tbele scbemes, tribal economic development 
work is aoio,g 00 all over India. Wboro 
concentration of tribal population is tbcJ'e. 
there thjs Special Tribal Development Plan, 
is workins. 

-
W&ITTBN ANSWERS TO QUBSTIONS 

(English) 

Central Assist.ace to Combat E .. tremtR 
Activit, In Aad'hfa PrHelb aDCI 

Maba .... htra 

.874. SHRI R. S. MANE : Will tbe 
MiDistel' of HOME AFFAIRS be pleased 
te Itate : 

(a) whether Government are aware of 
the illCreasina extremist a;tivity 00 tb~ 
are.. bord.rina Aadbra Pradesh and 
Mabarasbtra; 

(b) whether it is a fact that Andhra 
Pradesh bas requested for Central assistance 
to combat oxtremist violence in sucb 
area.; 

(c) whetber such a request ia stiD 
peDdiol; aDd 

(d) 'tbe step. belnl takeD to com"-t 
lucb violent and disruptive activit)' OD tbe 
Andhra-'Mabar8sbtra 'border? 

THE MINtSTBR OF HUMAN It .. E· 
SOURCES DEVELOPMENT AND HOMB 
AFFAIRS (SHRI P. V. NAItASIM'HA 
RAO): (a) Yes, Sir. 

(b) and (c). In September 1985, 
Government of Aodhra Pradesh bad· reques-
ted for deployment of 4 BaUalio.,. of 
CRPF. However t taking into account the 
overan deployment of CRPF. it had not 
been possible to make available the force. 
The State Government waSt however, 
advised to seek assistance from the neigh-

. houring States. 

(d) The concerned State Governments 
have taken various steps, including deploy-
ment of additional police force in tbe 
border areas, more effective co-operation 
and coordination between police forces aDd 
police agencies, etc. 

Grant of Freedom Fflbters Pen.len t<o 
U odeservfnl PeI'sons 

*875. SHRI VAKKOM PURUSHO-
THAMAN: Wiu the Minister of HOMS 
AFFAIRS be pleased to state: 

(a) whether Government are aware 
that even some of those persons, who 
opposed tbe freedom str"l81e are setting 
freedom ftabters peasion; and 

(b) whether Government propose to 
take effective steps to scrutinize al1 tbe 
existing cases or freedom figbters pensions 
and cancel those pensions given to undeser. 
ving persons ? 

THE MINISTER OF HUMAN 
RESOURCES DEVELOPMENT AND 
HOMB AFFAIRS (SHRI P.V. NARA-
SIMHA RAO): (a) and (b). Ewry etTort 
fs made to sanction pensin only to senmne 
freedom figbters. Pension is .'Dctioned 
after proper varifJcatio'o of tfre cf'aim and 
careful scrutiny of tbe d'Xuments submtrted 
by the freedom filhters. The. vtrification 
is genera1Jy done by tbe Sta.., Governments. 
Assistance of Advisory' Comiufttees C8If-
sistine of prominent freedom ftlliten of 
the arca is also taken by State OovemmeDta 
nere necessary. 


